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ting the sale of imported goods over [
C.LF. prices;

(b) whether any cases have come
to Government's notice where im-
porting parties are charging very
high prices over C.LF. prices; and

(c) whether any steps are contem-
plated by Government to take action
against high profiteering?

Taes MINISTER or COMMERCE
(SERT MANUBHAI SHAH): (a) While
there ig no schedule for regulating the
sale of imported goods, price restric-
tions have been imposed on the im-
port of items which are in sghort
supply.

(b) and (c) Cases of alleged con-
travention of price restrictions have
come to the notice of Government and
action is being taken in these cases.
Also the question of enabling more
stringent action to be taken is under
examination By the Government.

Hinpr SecT10N IN HEeAaDp OFFICES oOF
ZONAL RamwAys

754. Smrt M. P. BHARGAVA: Wil
the Minister of Ramways be pleased
to state:

(a) how many zonal railways have
opened Hindi sections in their head
offices;

(b) the number of letters dealt
with in Hindi every month in the
zonal railways; and

(c) the strength of Hindi sections
in the head offices of the zonal rail-
ways?

Trr MINISTER or STATE IN THE
MINISTRY oF RATLWAYS (Sart Ram
SupHAG SINGH): (a) All the eight
Zonal Railways have set up Hindi
Sections at their headquarters offices.

(b) ang (c) A statement is attach-
ed.

STATEMENT

The ave- Total
rage number
number  of staff
of Hindi provided

Name of Railway letters in Hindi
dealt with Sectlons
every at the

month at Head-
the Head- quarters
quarters  office

office

I. Central . . 1,107 19
2, Eastern . . 610 16
3. Northern . . 1,079 25
4. North-Eastern . 360 9
5. North-Bast Fron-

tier . . 327 14
6. Southern . . 12 12
7. South Eastern . 1.064 22
8. Western . . 542 22

Tl FIREAAT FowiaE qgrEar
w faar s

wyy. »ff WEETC IW : T IWE
QAR FAT g TATH &Y FAT FGT (% :

(F) #T GTHIC F ATGH Feraar
yarq F & fay Say et &

Y WAEA-9F W §

(@) #fz g, & @ 7 gh
ey raRa-Ta € F F9 979 g AT
T FrEagA-9q TR &7 FTW 918 ;
IR

(W) w=T Fem IART ¥ fawT
97 TG & T gra<ida 9% ¥ Sy
Jasq FIAT F wRplq FIF R ¥
o afa gf, & 9 F & @9 fHa §
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+IGRANT OF FINANCIAL AID TO THE
CoAL INDUSTRIALISTS

755. SErr MAHABIR DASS: Will
the Minister of STEEL AND MiNES be
pleased to state:

(a) whether Government  have
asked for fresh applications from coal
industrialists for the grant of financial
ald; W

(b) if so, the number of applica-
tions received earlier, when those
applications were received and what
is the reason for asking for fresh
applications; and

(c) whether loans were received
from the International Bank during
the Third Five Year Plan for the de-
velopment and expansion of the coal
industry and if so, what is the fotal
amount of the loan and what expen-
diture is yet to be incurred during
the remaining two years?]

e W ¥ HAr (=Y gRe
dstar TWA) ¢ (F) FEVIT: Jad S
AT ot F AR A 5 fawr I
T F queq F FEAT HIT JTREIT Y
fadwi ¥ gma & far & 1 qewTe A
0¥ y@aq-yal av Yifeq & fafq gras
39 TET, §8RY FET AT |

(&) T (W) Fa F IAW
& faerar AR WX B FH-FW B A
Fagot & wefi qo SR T FEY
foreg @ & 91T GRAI AT 3L AW
qrave, (9%. %0 FAT T ) AT H
IaaT fa3eit qET FY AAIRAHT F A
A & fd wara feor 1 39 T & -
sfeg ( lience ) g7 & far smawa ga
& grfer Y Afew fafg agd 30 a9
forg g # s 6 g el =t
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HAT § W TG0 7 707 B wafg agn
& qtfe 7R wrdR o fad A
¥ | aagas fafy Tgr & 7 wan fx
E“wmiﬂ%[ﬁﬂfﬁ (Iience)
IR FE ¥ ford siaen faaas ( Coal
Controller) T TR e qat
F AT 30 4, 9EEY FY S4 %
1, Q% T, 189y F1agFT wo e
&1 TE | SYHEg AT F WA, 9¥ 50
FOF 0 & AR (order) HWT T%
faargF g g9 99 fafzq gom
RFUF ROy w7 afw i amy @ fawy
fa St &7 ot facer & sofy e
W

THE MINISTER or STEEL aND
MINES (SHr1 N. SANJIVA Reppy): (a)
Presumably, the reference is to ap-
plications for allocations against the
Worid Bank loan for the ;mport of
mining machinery ‘and equipment.
Government extended the date for
the receipt of such applications upto
the 31st August, 1964,

(b) and (¢) The World Bank
offered a loan of $ 35 million (Rs,
16:67 crores approximately) to the
Gowernment of India to meet the
foreign exchange requirements of the
coal industry for the import of machi-
nery and equipment for its pro-
gramme of development and expan-
sion. The last date of receipt of
applications for licences against this
loan was originally June 30, 1964 but
in July it was noticed that cerfain
balances were still available ang the
industry desired extension of time
to put in more applications. Accord-
ingly, the date was extended as stat-
ed above. The number of applica~
tions recommended by the Coal Con-
troller for the issue of licences as on
September, 15, 1964, has risen to 7069,
as against 6526 on June 30, 1964,
According to information available,
orders so far placed amount to Rs.
1467 crores. It will thus be seen

to Questons

+[ ] English translation,
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that there will still be a balance of
about Rs., 2 crores for which orders
have yet to be placed by the indus-
ry.] - 3

SETTING Up OF STEEL PLANTS IN THE
PRIVATE SECTOR

756, Surr SITARAM  JAIPURIA:
Will the Minister of STEEL AND MINES
be pleased to state:

(a) whether Government propose
to issue new licences for the setting
up of steel plants in the private sec-
tor;

(b) if so, who are the parties;

(c) what are the capacities propos-
ed to be licenced; and

(d) whether it has come to the
notice of Government that some par-
ties have signed collaboration agree-
ments even before getting the licen-
ces?

Tae MINISTER ofr STEEL AND
MINES (SmErt SanJva Reppy): (a)
No, Sir.

(b) and (c) Do not garise.

(d) The Government have no such
information. Collaboration  agree-
ments could not have been finalised
since this can be done only after
Government's approval is accorded.

SETTING UP OF A NEW BODY TO LOOK
AFTER NEW STEEL, PLANTS

757. SErt  SITARAM JAIPURIA:
Will the Minister of STEEL AND MINES
be pleased to state:

(a) whether it is g fact that 5 new
body is being set up to look after fthe
new steel plants; and

(b) if so, when it will be set up?

TaE MINISTER or STEEL anp
MINES (Serr N, Sansva Reppy): (a)
and (b) No, Sir. However a Govern-
ment of India Undertaking of the
name of Hindustan Steelworks Cons-
ttuction Ltd., has been registered on

[ RAJYA SABHA]

to Questions 394z
the 23rd June, 1964, to  undertake
steelworks construction. The Com-

pany is expected to start functioning
shortly.

CEMENT FACTORIEg OF DaLMIa GRoOUP
oF COMPANIEs IN PAKISTAN

758. Sert P. ABRAHAM: Will the
Minister of INDUSTRY aND SupPLY be
pleased 1o state:

(a) whether Pakistan Government
have decided to purchase cement
factories of Dalmia Group in Pakis-
tan; and

(b) if so, at what price?

Tue DEPUTY MINISTER 1IN THE
MINISTRY or INDUSTRY AND
SUPPLY (SHR! BIBHUDHENDRA MISRA):
(a) and (b) A private party in Pak-
istan has made proposals for the pur-
chase of the two Cement factories
owned by Messrs. Dalmia Cement
Litd. in Pakistan. No sale agreement
has yet been signed.

PRODUCTION OF STEEL

759. Sarr K. C. BAGHEL: Will the
Minister ,of STEEL AND Mings be
pleased {o state:

(a) what are thg reasons for post-
poning the scheduled Jates for com-
missioning of new units for the pro-
duction of 2'5 million tons of steel
per year;

(b) whether it is g fact that Coke
Oven was commissioned in the month
of May 1964 and that some control
units are expected to arrive at Bhilal
from the Union of Soviet Socialist
Republics;

(c) what is the reason for delay in
the commissioning of the blast fur-
nance; and

(d) whether there is any proposal
to appoint some committee to look
into the matter?

Tur MINISTER or STEEL Awxp
MINES (Surr N. Sanjva Reppy): (a)
to (d) The expansion of the Bhilai



